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Setting u o  Bualo  Research 
nstitute 

003. S R R. . B A A ill the 
n t  o A R R e leas-
ed to tate 

(a) vhether overn ent have y 
now ta ken any decision  to set u a 
ua 0 research institute during the 
Sixth Plan 

() i so, whether overn ent have 
considered the desiraility o setting 
u the ain nstitute in Puna, as 
earer suggested and 

(c) i not, the stage at which the at-
ter stallds at resent and whether the 
caSe o P Da will e seriously consi 
dered in this ehal in view o its ilk 
otential 

 MNS R  S A  N  
MNSlR S  A R lt AND 
R RA . R NS R N  (S R 
. . S AMNA AN)  (a) es, Sir. 
he ndian ou.cil o Agricultural 
Research has taken a decision to set 
u a entral nstitute or Research 
on Bualo during the Sixth Plan. 

() he aeslraility o setting u the 
ain nstitute in Puna aryana is 
under consiaeration oil the overn-
ent and the exact lcation o the 
ain ca us o the nstitute is yet to 
e inalised. he ndian ouncil 0 
Agricultural Research has decided to 
a oint an xert rou  to sug .. 
gest a suitale site or the location o 
the ain ca us o the nstitute. inal 

on would e taken ater taking 
nto consideration the reco enda .. 
tions o the xert rou. 

(c) Does not arise. 

Allotent 01 Suites to Non.MPs n 
ltalhai Patel ouse 

004. S R MA A ASDA ill 
the M. t  ) )R S AND S 
1. lr te tleased to tat  

(a) the nu er o non-MPs. allotted 
suites in ithalhai Patel ouse and 

() the reasons or not roviding 
the with uarters in other laces 

 MNS R  PAR AM N-
AR A ARS AND R S  AND 
SN (S R B S MA NARAN 

siN  (a) he non-MPs allotted 
suites in ithalhai Patel o  are 
as ullows -

ovt.  oicers  

Sta o the Political Parties 
in Parlia ent 11 

S Disensary  

nsttute o Parlia entary Studies 1 

-otal No. 18 

() he allot ent to the aoe en-
tioned overn ent oicers sta o the 
Political Parties in a a nt etc., has 
een ade in suites in ithalhai Patel 
ouse which are in the eneral Pool. 

Shi ent o orted Sugar 

00. S R S. M. RS NA 

S R M B A  R. A-
D AR 

ill the Minister o A R R 
e leased to state . 

(a) when the irst shi ent o i-
orted sugar is likely to arrive 

() whether there is likely to e 
so e delay in the. arrival o the shi-
ents 

(c) whether this sugar will e sold 
as art o levy sugar and artly sold 
to the traders, i so, at redeterined 
rice or otherwise and 

(d) whether overn ent have ,ear-
ed P all ncessary arrange ents lor 




